NEUTRAL CITATION NO. 2026:MPHC-JBP:2176

1 RP-123-2025
IN THE HIGH COURT OF MADHYA PRADESH
AT JABALPUR
BEFORE
HON'BLE SHRI JUSTICE SANJEEV SACHDEVA,
CHIEF JUSTICE
&
HON'BLE SHRI JUSTICE VISHAL MISHRA

ON THE 9" OF JANUARY, 2026
REVIEW PETITION No. 123 of 2025

DR. MUMTAJ AHMAD KHAN
Versus

JAWAHARLAL NEHRU AGRICULTURE UNIVERSITY, JABALPUR
AND ANOTHER AND OTHERS

Appearance:
Shri Vyom Garg - Advocate for the petitioner.
Shri Abhyoday Singh - Advocate for respondent No.1.

Per. Hon'ble Shri Justice Sanjeev Sachdeva, Chief Justice

Learned counsel for the petitioner seeks leave to withdraw the review

petition.
2. Petition 1s dismissed as withdrawn.
(SANJEEV SACHDEVA) (VISHAL MISHRA)
CHIEF JUSTICE JUDGE
YS

Signature-Not Verified
Signed by. YOGBEH KUMAR
SHIRVASTA)

Signing timeT3-01-2026
10:58:04



		emailyk25shrivastava@gmail.com
	2026-01-12T10:58:09+0530
	YOGESH KUMAR SHIRVASTAVA




